CENTRAL ADMINISTRATIVE TRIBUML
principal Bmch

0 A, No, 1998 of 1994

New Delhi, dated the 13th Gctaber, 1995
HON'BLE MR. S.R. AQIGE, MMBER (A)
HON'SBLE DR, A. VEDAVALLI, MEMBER (3)

shri Bishamber mutt,

s/o shri Butaram,

C=21, Central Jail, Tihar, ‘
Neu gglh:.-ﬂﬂﬂsa evee MAPPLICANT

(By Rdwoc®te: shri 5.C. Luthre)
VERSUS

1. Govte of N.C.T, of Delhi
through the Secretdry, Homs,
S, Shamnath Mmarg, Delhi-110054.

2. Inspector General of prisons,
_ Central Jail, Tihar, . |
New Delhi=-110064 . e RESPONDENTS

(8y Adwcate: shri G, Kathpalia)

ORDER (ORAL)

BY HON'BLE MR, S.R. ADIGE, MEMBER (A)

~ He8rd the 3pplicent's counsel
2s

shri 5.C. Luthra ag well /he Respondent's counsel
shri Girish Kathpalia on the pra2yer conit®inad
in the 0.A, . Ue dispnse of thisQ.,A, with a

DU S Cimmendin s Ll %
direction to the Respondents to open thalzsealed
cover, and theredfter,if the WPC hés f‘ound &md
the applicent fit for promotion, consider

g s fick ﬂy,e/f 7374

promo ting the applicant;in the light of tha ‘
recommendations of the OPO,subject to the ul timate i
outcome of the cmmmal cisg st®4ed to be pe:sdiag

gamst him,

2, " No costs.
g,uuwx/h

(DR, A, VEDAVALLI)
Member (1)




